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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 24th February, 2026

[T. . 5/3D2]
g IfiET, Agerw

S.0. 972(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0.1289(E) Dated:19/03/2025, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/2-laning, etc.), Maintenance, management and operation
of NH 144A in the stretch of land from Km. 90+150 to Km. 116+980 Akhnoor to Poonch Road in the district
of Rajouri in the Union Territory of JAMMU & KASHMIR.

And whereas the substance of the said notification has been published in “State Times” And “Dainik

Jagran” both dated 06/04/2025; under sub-section (3) of section 3A of the said Act;

And whereas objection have been received and the same have been considered and disallowed by the

competent authority;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 144A in the stretch
of land from Km. 90+150 to Km. 116+980 in the district of Rajouri in the Union Territory of JAMMU &

KASHMIR.

State: JAMMU & KASHMIR District: Rajouri

Sl. No. ||Survey/Plot Number|| Type of Land |Nature of Land Area Name of Land

(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Nowshera
Village: Anayatpur
1 47 min Private Non - Irrigated 0.0197|[Bhola Nath, Ashok

Kumar, Ravi Dutt S/o
Shiv Ram equal share
in 321 kanal 06 marla.
Chaman Lal, Tilak
Raj, Vijay Kumar,
Raghuveer Kumar S/o
Anant Ram equal
Share one share,
Krishan Lal S/o Ram
Chand one share,
Subash Chander,
Dharamveer, Ashok
Kumar S/o Sukh Ram
equal share in one
share under 451 Kanal
09 Maria, Arun
Kumar, Pawan Kumar,
Surinder kumar,
Anoop Kumar, Rajiv
Kumar equal co sharer
1 40 share. Suman
Bala daughter Raj
Dhulari wd/o Hans Raj
equal co-sharers in 02
share under 04 share,
Kanta Devi, Sheela
Devi Daughters of Sita
Ram equal co sharer in
02 share under 475
Kanal 12 marla
Brahamin Arun
Kumar, Pawan Kumar,
Surinder Kumar,
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Anoop Kumar,
Sanjeev Kumar sons
equal 6 shares Raj
Dulari Widow Suman
Bala daughter of
Hansraj equal 2
sharers Chander
Kanta, Sheela Devi
daughter of Soita Ram
equal 2 shares co-
sharers

47 min

95 min

Government

Non - Irrigated

0.0125

State Land
95 min

Village: Sa

ngpur

3

20min

Private

Non - Irrigated

0.0053

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj and Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass Smt.
Soma wanti w/o late
Dina Nath equal share
115 kanal 12 & 1/2
marla, Ragubhir
Chander S/o. Hokam
Singh 15 kanal
12&/1/2 Kanal,
Majahan Shiv Ram
S/o Isher Dass 140
kanal 16 Marla,
Gahani Sham, Romesh
Chander, Kewal
Krishan, Majoor Alh
sons of Kali Das 114
Kanal, Kali das S/o.
Kahan Chand 87
Kanal 18 Marla, Janki
Das, Sita Ram, Mohan
Lal, Thakur Das,
Mukand lal sons of
Faqir Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 ¥ Marla Brahmin
Mehar Din S/o. Sahib
Din one share,
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HILT =T TSI AT

15

Ghulam Mohd S/o
Noor one share, Alam
Din, Raj Din, Din
Mohd, Mohd Hussain
Ss/o Gama equal share
in one share, Mohd
Rashid S/o Feroz Din
one share in 1/4,
Bashir S/o0 Alam Din
in 1/4 , Bagh Ali S/o
Jumma 1/3 in half
Kalu S/o Kama 1/3 out
of ' share, Gujjar u/s
4 sub section 3, Mehar
Din co-sharer Mohd
Shafi co-sharer

20 min

4 22/1min

Private

Non - Irrigated

0.0108

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj and Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass and
Smt. Soma wanti w/o
late Dina Nath equal
share 115 kanal 12
&1/2 marla, Ragubhir
Chander S/o Hokam
Singh 15 kanal
12&/1/2 Kanal,
Majahan Shiv Ram
S/o Isher Dass 140
kanal 16 Marla,
Gahani Sham, Romesh
Chander, Kewal
Krishan, Majoor Alh
sons of Kali Das 114
Kanal, Kali das S/o.
Kahan Chand 87
Kanal 18 Marla, Janki
Das, Sita Ram, Mohan
Lal, Thakur Das,
Mukand lal sons of
Faqir Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 2 Marla Brahmin
Mehar Din S/o Sahib
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Din one share,
Ghulam Mohd S/o
Noor one share, Alam
Din, Raj Din, Di
Mohd, Mohd Hussain
Ss/o Gama equal share
in one share, Mohd
Rashid S/o Feroz Din
one share in 1/4,
Bashir S/o0 Alam Din
in 1/4 , Bagh Ali S/o
Jumma 1/3 in half
Kalu S/o Kama 1/3 out
of ' share, Gujjar u/s
4 sub section 3, Mehar
Din co-sharer Mohd
Shafi co-sharer
Ramesh Chander,
Sangeet Kumar,
Naresh Kumar sons
and Smt. Kamla Devi
W/o Late Lal Chand
Brahmin under section
3-A

22/1 Min

22min

Private

Non - Irrigated

0.0017

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass Smt.
Soma wanti w/o late
Dina Nath equal share
115 kanal 12 &1/2
marla, Ragubhir
Chander S/o0. Hokam
Singh 15 kanal
12&/1/2 Kanal,
Majahan Shiv Ram
S/o Isher Dass 140
kanal 16 Marla,
Gahani Sham, Romesh
Chander, Kewal
Krishan, Majoor Alh
sons of Kali Das 114
Kanal, Kali das S/o.
Kahan Chand 87
Kanal 18 Marla, Janki
Das, Sita Ram, Mohan
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Lal, Thakur Das,
Mukand lal sons of
Faqir Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 % Marla Brahmin
Mehar Din S/o Sahib
Din one share,
Ghulam Mohd S/o
Noor one share, Alam
Din, Raj Din, Din
Mohd, Mohd Hussain
Ss/o Gama equal share
in one share, Mohd
Rashid S/o Feroz Din
one share in 1/4,
Bashir S/o0 Alam Din
in 1/4 , Bagh Ali S/o
Jumma 1/3 in half
Kalu S/o Kama 1/3 out
of % share, Gujjar u/s
4 sub section 3, Mehar
Din co-sharer Mohd
Shafi co-sharer
Ramesh Chander,
Sangeet Kumar,
Naresh Kumar sons
and Smt. Kamla Devi
W/o. Late Lal Chand
Brahmin under section
3-A

22 min

6 23min

Private

Non - Irrigated

0.0037

Ramesh Chander,
Sangeet Kumar,
Naresh Kumar sons
Smt. Kamla Devi W/o
Late Lal Chand

23 min

7 29min

Private

Non - Irrigated

0.0008

Firoz Din S/o Ghulam
Mohd Gujjar
29 min

8 469min

Private

Non - Irrigated

0.0064

Parmanand, Mohan
Lal sons of Devi Dutta
equal in 2 shares,
Rakesh Kumar,
Naresh Kumar, Rajesh
Kumar, Pardeep
Kumar sons and Smt.
Ritu Rani daughter
and Smt. Kamlesh
Kumari W/o Late Ram
Lal equal 1/3 share,
Subash Chander,
Dharam Paul sons of
Parmanand equal in
2/3 share out of 2
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share, Tilak Raj,
Rajinder Kumar,
Darminder Kumar
sons of Mohan equal
in 2 shares

469 min

474min

Private

Non - Irrigated

0.0086

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass Smt.
Soma wanti w/o late
Dina Nath equal share
115 kanal 12 & 1/2
marla, Ragubhir
Chander S/o Hokam
Singh 15 kanal 12&
/1/2 Kanal, Majahan
Shiv Ram S/o Isher
Dass 140 kanal 16
Marla, Gahani Sham,
Romesh Chander,
Kewal Krishan,
Majoor Aalh sons of
Kali Das 114 Kanal,
Kali das S/o Kahan
Chand 87 Kanal 18
Marla, Janki Das, Sita
Ram, Mohan Lal,
Thakur Das, Mukand
lal sons of Faqir
Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 % Marla Brahmin
Sanjeev kumar co -
sharer Bhagat ram S/o
Sahib Dutta ramdasia
474 min

10

476min

Private

Non - Irrigated

0.0056

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj and Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
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Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass and
Smt. Soma wanti w/o
late Dina Nath equal
share 115 kanal 12
&1/2 marla, Ragubhir
Chander S/o. Hokam
Singh 15 kanal
12&/1/2 Kanal,
Majahan Shiv Ram
S/o Isher Dass 140
kanal 16 Marla,
Gahani Sham, Romesh
Chander, Kewal
Krishan, Majoor Alh
sons of Kali Das 114
Kanal, Kali das S/o.
Kahan Chand 87
Kanal 18 Marla, Janki
Das, Sita Ram, Mohan
Lal, Thakur Das,
Mukand lal sons of
Faqir Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 %2 Marla Brahmin
Yashpaul co-sharer
vendor Inderjeet S/o
Sant Ram Mahajan
inderjeet Devinder
singh pritpal Sons of
Balwant Singh in
equal sharers khatri
476 min

11

48 1min

Government

Non - Irrigated

0.0125

State Mir Hussain S/o
Ghulam Mohd Gujjar
14kanals 12marlas
Mohd Younis S/O
Abdullah 1kanal
2marlas Magbool
Hussain S/o Noor
Hussain 12marlas ,Mir
Hussain

481 min

12

497min

Private

Non - Irrigated

0.0109

Parmanand, Mohan
Lal sons of Devi Dutta
equal in 2 shares,
Rakesh Kumar,
Naresh Kumar, Rajesh
Kumar, Pardeep
Kumar sons Smt. Ritu
Rani daughter Smt.
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Kamlesh Kumari W/o
Late Ram Lal equal
1/3 share, Subash
Chander, Dharam Paul
sons of Parmanand
equal in 2/3 share out
of 2 share, Tilak Raj,
Rajinder Kumar,
Darminder Kumar
sons of Mohan equal
in 2 shares Brahmin
497 min

13

513min

Private

Non - Irrigated

0.0047

Jia Lal Om Parkash
sons of Nand Lal
equal in 2 shares Ajay
Kumar Rajesh Kumar
sons Suman Bala
daughter Meena Devi
w/o late Som Raj
equal in 1 share Om
Parkash, Jia Lal equal
co sharer

513 Min

14

527min

Private

Non - Irrigated

0.0008

Jia Lal Om Parkash
sons of Nand Lal
equal in 2shares Ajay
Kumar Rajesh Kumar
sons Suman Bala
daughter Meena Devi
w/o late Som Raj
equal in 1 share

527 min

15

592min

Private

Non - Irrigated

0.0064

Uttam Vijay S/o
Poshari Lal, Jagdish
Raj and Yash Pal Ss/o
Behari Lal equal share
125 kanal 02 marla,
Smt. Chander Kanta
widow of Late Paras
Ram 73 kanal 1 marla
Kuldeep Raj S/o Jia
Lal half share, Inder
Jeet, Jyoti Parkash,
Tik Raj Ss/o Sant Ram
equal half'in 156
kanal, Natar Parkash
S/o Durga Dass Smt.
Soma wanti w/o late
Dina Nath equal share
115 kanal 12 &1/2
marla, Ragubhir
Chander S/o. Hokam
Singh 15 kanal
12&/1/2 Kanal,
Majahan Shiv Ram
S/o Isher Dass 140
kanal 16 Marla,
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Gahani Sham, Romesh
Chander, Kewal
Krishan, Majoor Alh
sons of Kali Das 114
Kanal, Kali das S/o.
Kahan Chand 87
Kanal 18 Marla, Janki
Das, Sita Ram, Mohan
Lal, Thakur Das,
Mukand lal sons of
Faqir Chand, Kewal
Karishan adopted son
of Tapsi Ram equal
share in six 15 Kanal
12 % Marla Brahmin
Sanjeev Kumar,
Sudhir Kumar equal
co-sharers cultivated
by Mohd Qassim
Mehtab Ahmed sons
one share Mohd
Rashid, Mohd Farooq,
Mohd Razaq, Altaf
Hussain sons of
Ghulam Mohd equal
share

592 min

16

593min

Private

Non - Irrigated

0.0022

Tara Chand S/o0 Mool
Raj half share Gagan
Deep Sharma 2 shares
Smt. Mohani Devi 1
share W/o Late Soom
Raj out of half share
Brahmin Tara Chand
Co-sharer

593 min

17

596min

Private

Non-Irrigated

0.0108

Raj Kumar Ravi
Kumar equal in 4
shares sons Sareeta
Kumari Parveen
Kumari Shakti Bala
daughters smt
Sarswati Devi W/o
late Mohan Lal equal
in 4 shares out of 1/2
share Ashok Kumar
Yogesh Kumar sons
Girdhari Lal equal %2
shares Brahmin Raj
Kumar, Ravi Kumar,
Yogesh Kumar, Ashok
Kumar, equal co-
sharers Hussan Mohd
Sukh Dev Sing S/o.
Mithera Tota S/o
Sunder equal share
Washist Rajput Swarn
Singh, Jasvir Singh
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sons Smt. Bimbla
Kour W/o Late Kewal
Singh Washist Rajput
596 min

18 597 min Private Non-Irrigated 0.0142||Shamlat deh Hukam
Singh, Sampat Singh,
Gurdev Singh sons of
Totaram equal washit
597 min

19 618min Government Non - Irrigated 0.0154|[State Mohd Mushtaq,
Ghulam Mustafa sons
of Managa Gujjar
618 min

Village: Dugani

20 70 min Private Non - Irrigated 0.025|[Harbans Lal,
Harvinder kumar,
Kewal Krishan,
Rajinder Kumar,
Raman Kumar, Vikas
Dutta Ss/o Om
Parkash Brahmin
equal share

70 Min

Total 0.178

[F. No. 5/3D2]
SHAIKH AMINKHAN, Director
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